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Pilfered armg and ammunition from
ordinance factories found in encounters
with dacoits

7108. SHR1 ANAND SINGH: Will the
Minister of DEFENCE be pleased to
state:

(a) whether Government are aware
that in many encounters against dacoits
in U.P. and M.P. The arms and ammuni-
tion recovered has been found to be
from Indian Ordnance factories meant
for army use only;

(b) if so, how many cases of pilfer-
ages from ,these factories or army de-

pots have been detected and the action
taken thereon; and

(¢) any further steps Government
are contemplating to check them?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENQE (SHRI
C. P. N. SINGH): (a) No such report
has been received.

(b) and (c¢). Two cases of loss of
ammunition from two Ammunition De-
pots were reporfed during 1979 and
1980. Departmental/Legal action has
been taken against the persons involv-
ed. Iastructions Have also been issued
to all Ammunition holding Depots for
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exercising strict vigilance in the mat-
ter of security of Ammunition.
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HMarijan family attacked im Naimi

7110. SHRI N. E. HORO: Will the
Minister of HOME AFFAIRS be pleas-
ed to state:

(a) whether Government’s attentiom
has been drawn to a news item in the
“Hindustan Times” dated the 8th July,
1980 to the effect that a Harijan and
his five year old daughter were shot
and his wife was seriously injured
when a3 caste Hindu youth fired at
them from range on the 6th July, 1980
in police circle Naini, and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHR1 YOGENDRA MAKWANA): {a)
Yes, Sir

(b) The details are being collected
from the State Government and will
be laid on the Table of the House.
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